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Hom'ble S. Zaheer Hasan, V.C.

Admit,

2 Heard learned ccunsel for the péarties. ”Eﬁ.

Normally the Government servamt is not transferred
0 _

in mid-session imspite of the fact that his stay is
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over due. The applicent's som is reading im M.A.

final and the daughter is im B.A. final at Dehradun.

It might creat some difficulty im makimg arraagemnnta.
for the daughter's stay at Dehradum im the mid-sassiﬁm@l_
The applicant undertakes that he will proceed to his |
new station whem ordered immediately after the examima—

tions of his som amd daughter are over, The impu¢ned
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order of trensfer is stayed till the fimal examimatioms fﬁ
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of his daughter and son are over. The moment exeminatioms
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are over, the applicamt will inform the authorities ,Qg:

immediately,

2. The applicatiom is disposed_of accordingkygft
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